CENTRAL ADMINISTRATIVE TRIBINAL

ALLAHABAD BENCH, ALLAHABAD

ALLAHABAD this the 14th day of November, 2000.

CORAM := Hon'ble Mr. Rafig Uddin, Member- J.

Hon'ble Mr, S. Biswas, Member= A,

Orginal -Agalicat‘ibn No. 1068 of 1997

R.K. Kushwaha, S/o Sri Hanuman Prasad
T. No. 280/ vard, R/o 127/219, saket Nagar,

Kanpur,.
eseess.Applicant

Counsel for t@aJEEplicaqEz- S5ri S.K. Dwivedi

YVERSUS

l. Govt. of India, Ministry of Defence Ordinance

Equipment Factory, Kanpur.

2, Addl, Director General, Arms Manufacturing

Ordinance Factory, through Ministray of Defence

Govt. of India, G.T. Road, Kanpur.

3. General Mamager, Ordinange Eguipment Factory,

Kanpur ( O.E.F.C)

L I ] -Resp‘)ndentSi

cqusel fq; the rquondentgz- Sri Amit Sthalaker

ORDER (Oral)

(By ton'ble Mr+ Rafig Uddin, J.M.)

The applicant R.K. Kushwaha, who was working &5

labour unskilled in the Ordinance Equipment Faetoqgg*
Kanpur has been compulsorly retired £rom the Bervic&-
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by General Manager, Ordinance Equipment Factory, Kanpur

/Anand/

_'.l_“‘l,_ 1 -
.

disagree with the enquiry report. forfeting ﬁiﬂng@ﬁﬁﬁé
allowances from 23.01,95 to 11.02,1997. -

2. We have heard parties counsel., }

3. It has been pointed out by the learned counsel

for the applicant that an appeal filed by the applicant
against the punishment order on 20.,05.97 before responde=-
nt No. 2 is still pending for dispasal. Learned counsel
for the applicant has submitted that direction may be
issued to the Addl. Director General, Arms Manufacturing
Ordinance Factory, Kanpur (respondent No. 2) to consider
and dispose of his appeal by speaking order within time

£ixed by this Tribunal.

4, We accordingly iisposed of this O.A by dirscting
the respondent No. 2 to consider and @ispose of the y

aforesaid appeal of the applicant peniing before him
by speaking order within a period of two months from ‘

the of communication of this order,

B There will be no order-as to costs.
£ A [ e
Member= A. Member- J.




